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(b) NotidlcatiOill No. F. 12/90/ 
6Z-PR(T) published in 
Delhi Gazette dated the 1st 
November, 1962. 

[Placed in Library. See No. LT-
881/61.] 

(ii) a COfPY of the Agreement en-
tered into between the PreII!-
dent of India and ·the Gover-
nor of Orissa regarding the 
development or maintenance 
of !'QIld links within large 
towns ar cities served by Na-
tional High,ways under sectiOn 
10 of the National Highwaya 

. Act, 1956. 

{Placed in Ubrary. See No. LT-
684/63.] 

NOTD'ICATION WIDER AGRICULTURAL 
PRODUCE (DEVELOpMENT AND WARJ:-

HOUSING) CoRPORATIONS ACT, 1956 

The MinIster of COmmunity Deve-
lopment, Panchayati Raj and Coopera-
tion (Shri S. K. Dey): I beg to lay 
on the Table a copy each at the 
following papers:-

(i) Notification No. G.S.R. 1799 
dated the 29th December, 1962 
dssued under section 3 of the 
Agricultural Produce (Deve-
lopment and Warehousing) 
Corporations Act, 1956. 

{Placed in Library. See No. LT-
685/63.] 

<ii) Annual Repart of the National 
Cooperative Development and 
Wllirehousing Board and the 
Annual Consolidated State-
ment of Accounts of the Board 
along with the Audi,t Repol1 
thereon far the year 1961-62, 
under sub-section (3) of sec-
tion 15 and sub-section (4) of 
section 41 of the Agricultural 
Produce (Development and 
Warehousing) Corparationa 
Act, 1956. 

tPlaeedin Library. See No. LT-
686/63,] 

NOTII'ICATION8 11lmICR EIntrruI. 
CoMMODITII:S ACT, 1955 

The Minl8ter Of state In the HfDW-
ir7 Of Food aJld AgrIculture (Dr. Baa 
Subha&' Singh): I beg to lay on the 
Table a copy each of the tollowina 
Orders tmeier sub-section (6) of sec-
tion 3 of the Essential Commoditiel 
Act, 1955:-

(i) The Fertiliser (CcmtIl'Ol) 
Eighth Amendment Order, 
1962 pu5lished in NotiflcatiOil 
No. G.S.R. 1620 dated 121e 1st 
December, 1962. 

(ii) The Fertiliser (Control) 
Ninth AmeOOment Order, 18111 
published in Notification No. 
8.0. 3748 dated the 15t1i 
December, 1962. 

(iii) The Fertiliser (Control) 
Tenth Amendment Order, 
1962 published in Noti1lcaUos 
No.B.O. 3859 dated the 2ttll 
December, 1962. 

[Placed in Library. See No. LT-
687/63.] 

NOTD'ICATIONS UNDER EsSENTIAL 
CoMMODITIES AcT, 1955 

The Deput'y MinIster In the MJJU-
try Of FOod. aDd Agriculture (Shit 
A. M. Thomas): I beg to lay on the 
Table a ropy each of 'the following 
Notifications Wlder su1Hlection (6) of 
aection 3 ot the Essential Commoditiell 
Act, 1955:-

(i) The Rice and Paddy (Assam) 
Second Price Control (Am-
endment) Order, 1962 pub-
lished·in Notification No. 
G.S.R. 1685 dated the 7th 
December, 1962. 

(ii) G.S.R. No. 1763 dated the 
22nd December, 1962 contain-
ing corrigendum to G.S.R. No. 
1635 dated the 30th Novem-
ber, 1962. 

(ill) The Uttar Pra. desh padd7~ 
and Rice· (Restriction os 
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